
   Oral Ansers   MA , 1967   Oral Aiutdn  

he ltta to Pnto oad M * Dele
ation to eet Mr. M   JK.

*1. Shri Hn B t
Shri Siraidnuili D hndy 
Shri aahal Sinh
Shri 8. C. Sa anta
Skri Mo n S ara
Shri P. K. D
8kri K. P. W c D
Shri D. N. De
Shri K. S. Vldyarthl
Shri Bun Khhait nta
Shri Madhu Li aye
Dr. Ba Manohar Lo
9hrl S. ML Banerjee
Shri eore Fernandes
Shri A tarn Das
Shri Mohain
Shri K. N. Pandey
Shri . Baraa
Shri C. C. Deaai
Shri D. N. Patodia

Will the  Minister  o  Eternal 
Aairs e leased to state

(a) hether it is a act that  the 
nderround   Naa  leaders  hae 
a roached oern ent  ith  the 
reuest to allo the to send a deu
tation to London  or  consultations 
ith Mr. Phio on the  olitical set
u o Naaland under neotiation at 
resent

() i  sc.  hether  they  hae 
a roached or secial acilities ith 
resect to  this  conte lated isit 
and

(c) hat they are  and  also the 
reaction o oern ent thereto

The Minister o  Eternal Aairs 
(Sri M. C. Chala) (a) es. Sir.

l) and (c). The nderround Naa* 
hae a roached the oern ent  o 
India or assort and orein echane 
acilities to enale t o o their rere
sentaties to isit London or con
sultation ith Mr. A. . Phio.

The oern ent o  India  hae 
areed to roide  the acilities on 
their illin in the a lication or s 
as Indian nationals.

Mr. FtriMt Wt to OJA.

M.  Shri BIMti M cra
Shit K. N. Tl ary
Mutant Itakeak sri Stahat. 
Shrt Onkar link
Skri 0. N. Patodia
Shri D. C. hMM
Dr. Bu  lat
Shri Mkd 8inh
Sai 8. C. Sa anta
Shri Mada Li aye
8hrL. M. Baacrjea.
DtBan Maatar Lokh  
nil eore Fernandes
Shri N. B. Laakar
Shri S. Snakar
Shri L adhar Kotokl
Shri Sldheahar Prasad
Shri R. S. Vldyarthl
Shri P, K. D
Shri K. P. Sinh Deo
Shri Dhlrendranath
Shri N. S. Shar a
Shri Shards Nand
Shri Brlj Bhnstuui Lai
Shri A. B. Vajayee
Shri J. H. Patel
Shri Huka Chand 
Kach ai

Shri Bharat Sinh Chauhanr 
Shrt Ra Sinh Ayar al
Shr Mohan S aru
Shri R. Baraa
Shri P. Partha athy
Shri C. K. Bhattacharyya
Shri Manilial J. Patel 
Shri ati Sharda Makerjee
Shr Ra eshara Rao
Shri TrldJ Ku ar Chaodhnrl 
Sri A. K. oalan
Shri P. oalan
Shri P. Ra a oorthy
Shri K. N. Pandey

Will the Minister o Eternal Aairs 
e leased to state

(a hether it is a act that  Mr. 
A. . Phio recently isited .S.A.

() i so, the urose o his isit

(c) hether oern ent ha« re
ceied any reort ot his actiities la 
.S.A. and

(d) 1 so, the action taken y O  
enanent ttaononT




